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File No: QA-11023/10/2023-QA-FSSAI
Food Safety and Standards Authority of India
(A Statutory Authority established under the Food Safety & Standards Act, 2006)
(Quality Assurance Division)
FDA Bhawan, Kotla Road, New Delhi-110002

Dated: 14" March, 2024

doB Jo1/ Meeting Notice

Subject: Pre-Bid Meeting for GeM Bid No. GEM/2024/B/4643374; Dated:
07.03.2024.

Reference is invited to the GeM Bid No. GEM/2024/B/4643374; Dated: 07.03.2024
pertaining to “Custom Bid for Services - Operation and Management Contract for
National Food Laboratory Ghaziabad”.

2. The Pre-Bid meeting of the same, as specified in the Bid Document is as follows:
* Pre-Bid Date and Time: 18-03-2024; 11:00:00
» Venue: Conference Hall, FSSAI HQ, FDA Bhawan, Kotla Road, New Delhi-110002.

3. Due to administrative reasons, the same is being changed as per details below:
* Pre-Bid Date and Time: 18-03-2024; 02:30 PM
» Venue: Conference Hall, 2nd Floor, MMU Building, Opposite Mata Sundri
College, New Delhi-110002
+ (Google Map Link: https://maps.app.goo.gl/AzNO9P75Awux337X99)

4. All the prospective bidders, coming for the Pre-Bid meeting, are requested to follow
the changed Time and Venue, as specified in para 3 above.

5. Inconvenience caused is deeply regretted.

Digitally Signed by

Ravinder Kumar Narula

Date: 14-03-2024 15:13:48

Reason: Approved
(Ravinder Kumar Narula)

Assistant Director (QA)

To:

All the prospective bidders (through FSSAI Website and InFoLNeT portal)
. IT Division, FSSAI — for publishing it on FSSAI Website and on InFoLNet portal.
3. GA Division, FSSAI — for booking conference room
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